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&b) to (d). In view of its low prices
and good quality, the controlled cloth is
popular among the masses. Thus, no
undisposed controlled cloth is lying with
the Government. No instance of inferior
quality of such cloth has been brought to
the notice of the Government.

Assistants Working as Hindi
Translators

413. SHRI MOHAN LAL PIPIL :
Will the Minister of HCME AFFAIES
be pleased to state :

(a) whether Government have received
any proposal that the Assistants of the
Central Secretariat Service working as
Hindi Translators should be given weight-
age of their service as Assistants in the
proposed Central Secretariat  Official
I.agguagc Service for Group “C’ posts;
an

(b) if so, the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL)
(a) No, Sir,

(b) Question does not arise.
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Arrest of Narcotics Pedlars

415. SHRI DALPAT SINGH
PARASTE:

SHRI D. AMAT:

Will the Minister of HOME AFFAIRS:
be pleased to state :

(a) whether it is « fact that an alleged
narcotics pedlar Giuliano Bertalini, and -
his accomplice, Miss Cindy, were arrested
from a Connaught Place hotel on the 31s:
May, 1979; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
AND IN THE MINISTRY OF 1AW,
JUSTICE AND CCMPANY AIFAIRS
(SHRI S.D. PATIL) : (a) Yes Sir.

(b) In a raid conducted by the Delhi
Police Mr. Giuliano Bertalini and Miss
Cindy were arrested from Nzrula Hotel
on 3i1st May, 1979. They were found
to be in possession of some forged passports,
drugs and foreign currency. Casee ufs
14-Dangerous Drugs Act and u/s 411/460/
471/ 420 TPC have been registered  against
Mr. Guiliano BRertalini and a case u/s
14-Foreigners Act has been registered
against Miss Cindy.

Pondicherry Bandh Against Prohi-
bition

416. SHRIMATI PARVATHI
KRISHNAN: Will the Ninister of Home
AFFAIRS be plcased to state :

(a) whether it is a fact that a total
bandh was observed in Pondicherry on
June 8, 1979 protesting against the intro-
duction of prohibition and the recent
enhancement of house tax and land tax
in the territory; and





